Name of the corporate debtor: Bee Kay Precision (India) Pvt. Ltd.;
04.03.2021

List of other stakeholders, if any

Annexure-7

(other than financial creditors

Date of commencement of li

and opernﬂonal creditors)

quidation: 10-Feb-20

20; List of stakeholdery o,

(Amount in %)

mount emarﬁ\
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N |stakehold |of claim nder , if any
o ler stakeholde received ey ejecte erificati

rs Date |Amou |Amoun |[Natur{Amount Whether |Amoun l: . n

(preferenc of |nt t of covered |lien/ covered ll‘le
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sharcholde pt |d admitt attachme |nt guarant |amount

rs / equity ed nt removed |ee f '

shareholde pending |? laims

rs/ disposal |(Yes/No) admitte

partners

others)

Nil

Dated: 28.05.2021

Place: Ghaziabad
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PAWAN K. GO

Reg. No. IBBI/IPA-001/IPP00203/2017-18/10

M/s Bee Kay Precision (India) Pvt. Ltd. (In Liquidat
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